
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of.the Registrar Recruitment at Jammu) 

***** 
Advertisement Notice No: 01 of 2024/RR/RC 

Dated~-! 27-02-2024 

Subject: Advertisement for the post of Telephone Operator 
(Non-Gazetted), in the High Court ·of Jammu & 
Kashmir and ladakh. 

a) Date of Commencement for submission of online applications : 03.03.2024 
b) Last Date for submission of online applications : 18.03.2024 
c) Last date for submission of online fee . : 18.03.2024 

Total Number of posts advertised = 04 

Online applications are invited from the eligible candidates for 
participating in the selection process for the post of Telephone Operator, 
Level-4 (25500-81100), as mentioned in Annexure-A to this notification, 
who: 

a. are domiciles of UT of Jammu and Kashmir in terms of S.O. 166 
dated 18.05.2020, issued by GAD, Government of Jammu and 
Kashmir and those who are residents of UT of Ladakh for a period of 
not less than 15 years before the date of applying and are actually 
residing in the area. ,_,._ 

b. are having age as on 01.01.2024: 

i. Not below 18 years; and 
ii. Not above: 

a) 40 years in the case of Open Merit. 
b) 43 years in case of RBA/SC candidates. 
c). 42 years in the case of Physically Challenged candidates. 
d) 48 years in the case of Ex-servicemen. 
e) 40 years in the case of candidates in Government Service/ 

Contractual employees; 
c. are in possession of the prescribed academic/professional/technical 

qualifications and fulfill all other eligibility conditions, as prescribed in 
Annexure-A, before last date of submission of application forms i.e., 
18.03.2024. 

d. have deposited fee of Rs. 400/- (Rupees Four Hundred Only). 

Note: 

a. Applications along with the prescribed fee will be received only through 
online mode on recruitment portal of the High Court of Jammu and 
Kashmir link of which will b·e~at:tivated on 03.03.2024 on the website of 
the High Court: https://ww·w.jkhighcourt.nic.in. 

b. Submission of Application Forms and fee payment shall not be 
accepted/entertained after the cut-off date fixed for receipt of the same. 

c. Candidates shall not submit the printout of the Application Form/fee 
payment receipt to the office of Registrar Recruitment, High Court of 
J&K and Ladakh at this stage. 

d. The reservation for various categories would be determined as per the 
provisions of S.O. 127 dated 20.04.2020. 
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5. Director Information, J&K, Jammu with the request to publish the above 
notification along with the connected Annexure-A in two daily newspapers each 
of Jammu and Kashmir province i.e. Daily Excelsior (Jammu), Kashmir Times 
(Jammu), Greater Kashmir (Srinagar) and Daily Srinagar Times. 

6. Director Information, Leh, UT of Ladakh, with the request to publish the above 
notification along with the connected Annexure-A in two daily newspapers of UT 
of Ladakh. 

7. Director, Doordarshan Kendra, Jammu/Srinagar with the request to broadcast 
the above Notification in News and Employment Bulletin. 

8. Director, Radio Kashmir Srinagar/Jammu/Leh/Kargil with the request to 
broadcast the above Notification in News and Employment Bulletin. 

~Central Project Coordinator, e-Court, High Court of J&K and Ladakh, Jammu, 
with the request to get the same uploaded on the official website of the High 
Court of J&K and Ladakh. 

10. In-charge Library, High Court Wing, Jammu/Srinagar for keeping the record of 
the same. 

11. Notification File. 

~·}·1-").~ 
Registrar (Recruitment) 
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Annexure- A to the Advertisement Notice No.Ol of 2024/RR/RC. 

Adv. Post and No. of Breakup Prescribed Mode of Recruitment 
Notice Grade vacancies of posts qualification 

No. category-
wise 

01 of Telephone 04 OM= 02 "10+2 with By direct recruitment on 
2024/RR Operator, RBA= 01 ITI/Diploma in the basis of merit 
/RC. Level-4 sc = 01 Electronics and obtained in written 

(25500- Commun·ication examination only as per 
81100) Trade from an the pattern and syllabus 

institute recognized laid down in terms of 
by the State High Court· Order 
Government". No.lB of 2024/RG/NG 

dated 03.01.2024, 
available on High 
Court website 
httgs: awww .jkhighcou 
rt.nic.in. 


